
,(HIGH COURT OF ASSAI\4, NAGALAND, UEONNT'r Ar.rO NNUr,rNffiL PRADESH)

From

To,

Sub:-

Ref:-

Smti Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Dr. H.T.C. Lalrinchhana,
Registrar,

Gauhati High Court,
Aizawl Bench, Aizawl.

Casual leave.

Your letter dated 28.0g.2024

No.Hc.VII-12s IzOOB(pt.)l t+11 tA

Jl^
Dated Guwahati the J,0 August, ZOZ4.

With reference to the above, I am directed to inform you that you have beengranted casuar reave on 28.09.2024, Further, Shri Lardinpuia Trau, Joint Registrar (Judiciar)of the Aizawl Bench shall look after the works of the Registrar in your absence.

Sir,

Yours faithfully,

st /-
,T. REGISTRAR (vrGILAN

Memo No. HC.VI r-125t2008(Pilt g8o 0 -tkl tA,d t3o-07-27Copy to

)

1. The Joint Registrar (Judicial), Aizawl Bench

wZ. The Project Manager, Gauhati High Court.

LAN )JT. REG ISTRAR ruIGI
yry<


